Annexure-7

Name of the Cazperate Dabtor: VIKAS WS LIMITED ; Date of Commencemont of CIRP: 02,02.2022; List a5 on 46.02,2022

Operailanal Creditars [Government Dtles)

Detalls af Clalms Admitted

Datalls of clalmant Data of Clalm recelved
Amount Amount of Amount of any
Amountofclalm | Amount of Claim
skNo. Amount of clalm covered by Amaunt covered [Whether refated  |% of votlng sherain esntingent | mutual duos, that Remarks, If any
Date ofrecolpt |Amount Clalmed aedmitted Noture of clalm sacurlty by guarastee parnty? coc dalm may be set alf not admitted UnderVerificatlon
Department Government Interast
CLAIMS 1N UQUIDATION
Commlssioner HECENVED CORRECT FORM
H of Income Tax, 15/02/2022) GOVT. DUES ML NIL NQ NfA RiA NIA % OTHER DETAILS CALLED
HISAR GOVT. OF INDIA 1925555238 0 1925555288|FOR ON 22/2
GOVT. OF STATUTORY DETAILS CALLED FOR 22
Alerro Joorur [RamstHan 11.02.2093| _ azassesa 7350000 oues ML ML b wfA N i 25498093|FeB
CEST RANGE- FORM B B OTHER DETAILS
3 A
B GOVT, OF INDIA 14-02-2022] 90058152 ° GOVT.DuEs NIl il Ne N i A 90058152 CALLED FOR OR 1472
GOVT. OF STATUTOAY FORM B & OTHER DETAILS
“lEs1joDHPUR _|nalasTHAN 16022022 15224098 ° pues it A Ho A i HiA 16224088 eALLED FoR.ON 2372
TQTAL 2123724332 67303000 []{e] NfA Q 2056334532

Note :List of ereditors Is subject to revislon/further verificatlon an sebsequent recelpt of jurther Information/ detalls/records

INSOLVENCY
PROFESSIONAL




